
BFFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH AT NEW DELHI 

M.A. NO. 61 OF 2024
IN 

ORIGINAL APPLICATION NO. 42 OF 2024 

IN THE MATTER OF: 

Madasir Hasan And Ors.  …Applicants 

 Versus 

State of U.P. & Ors.   …Respondents 
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1. Response On Behalf of the Respondent No. 1, 
Uttar Pradesh Pollution Control Board 

2. Annexure-1 
True copy of inspection report dated 30.04.2025 

3. Annexure-2 
A true copy of the letter dated 01.10.2024 

4. Annexure-3 
A true copy of analysis report   

5. Annexure-4 
A true copy of consent order   

6. Annexure-5 
A true copy of said notice   
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STHAVI ASTHANA 
ADVOCATE FOR RESPONDENT NO.1 

C-9, SECTOR 50, NOIDA,
UTTAR PRADESH-201303 

 (M): 9711116034 
   (E): STHAVIASTHANA@GMAIL.COM 
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